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BEFORE THE NAT10NAL CREEN TRIBUNAL(SOuTHERN ZONE)CHENNA:

ORICINAL APPLICAT10N N0 0F 54 0F 2016(SZ)

IN TIIE MAπ ER OF:

Suo Motu based On thc ncwsitcm pub‖ shed in

ThC Hindu datcd 08 03 2016 titled

.`Lakc in hcart of Bcngalum City tums''Cravcyard for nsh''
Applicant(s)

V/s

Covemment ofKamataka

and Ors. ...Respondenl(s)

REPORT O「 THE .,01NT COMMlTEE FILED BY CENTRAL POLLUT10N

CONTROL BOARD(CPCB)｀ VITH RECARD TO HON'BLE TRIBUNAL()RDER

DATED FEBRUARY 10n,2022

I. S. Suresh, Son ofSh S.R. Sathyanardyana, Hindu, aged abour 59 years, having office al the

Regional Directorate, Central Pollution Control Board, le& 2 Floors, Nisarga Bhavan. A_

Block, Thimmaiah Main Road, 7$ D Cross, Shivanagar, Bengaluru _ 560 0?9 do hercby

solemnly amrm and sincerely state as follows:

2. That I am presenlly working as Scientisr.E,& Regional Director, Regional Direclorate

(South). Central Pollulion Control Board (hereafter called as CPCB), Bengaluru and

have been aulhorized to file the present repon. I am fully conversant with the facts ofthe
case and hence. compelent and authorized to depose and swear lhe presenl repon as

under:

3. That the Hon'ble National Creen Tribunal (Southem Zone). Chennai in O A No. 54 of
2016 vide order dated February los, 2022 dirEcted rhe Joinr Comminee to inspect the

area in question again and report about the deficiency in the implementation of the

directions issued earlier and further recommendations regarding the

action to be taken. fixing the responsibility of the officials who are

expected to carry out those recommendations with time line. Accordingly. fhe Joint

Committee carried out inspections and monitoring on March l4d and l5ri, 2022 and
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conducted a review meeting with resp€ctive regulators on M^y O6tr. 2022- The Joint

Committee report is enclosed as App€ndix.

Signed and verified on this on May l9'h,2022 at Bengaluru.

S S｀ 常ヽ事ゝ 、
DEPONENTCOUNSEL FOR

CPCB

s SURESH

駅%柵識燃:
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REPORT OF THE JOINT COMMITTEE SUBMITTED BEFORE THE HON'BLE 

NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAI IN THE MATTER 

OF OA 54 OF 2016 (SZ) (SUO MOTU BY NGT V/s. GOVT. OF KARNATAKA AND 

OTHERS) REGARDING POLLUTION AND MASSIVE FISH DEATH CAUSED IN 

ULSOOR LAKE, BENGALURU DUE TO INDISCRIMINATE DISCHARGE OF 

SEWAGE 

1.0 PREAMBLE 

The Original Application (OA) 54 of 2016 (SZ) is a Suo Motu case taken by the Hon’ble 

National Green Tribunal (NGT), South Zone,  Chennai based on the news item published in 

“The Hindu” dated 08/03/2016 titled “Lake in heart of Bengaluru city turns  graveyard for 

fish”.  In continuation, Bruhat Bengaluru Mahanagara Palike (BBMP) filed Interlocutory 

Application (IA) 28 of 2019 (SZ) to implead them as additional respondent stating that they 

are the persons who are in charge of development and maintenance of Ulsoor Lake.  

In view of above, the Hon’ble NGT, Southern Zone, Chennai vide Order dated 19/02/2020 

directed the following 

“(9) ….. it is appropriate to appoint a Joint Committee comprising of the Deputy 

Commissioner of Bengaluru (Urban), Senior scientist from Regional Office of Central 

Pollution Control Board (CPCB), Bengaluru, Karnataka State Pollution Control Board 

(KSPCB) and the Commissioner, Bruhat Bengaluru Mahanagara Palike (BBMP) to 

inspect the area in question and find out the source of pollution and persons who are 

responsible for causing pollution, whether the additional fourth respondent had taken 

any steps to implement the recommendations made by the KSPCB in their reply filed 

before this Tribunal on 26/09/2018, the present stage of the lake and also suggest the 

remedial measures to be taken to restore the lake to its original position, in respect to 

sewage treatment and dumping of garbage and illegal encroachments if any, in the lake.  

 

(13) Central State Pollution Control Board   will be the nodal agency for co-ordination 

and for providing the necessary logistics for this purpose”. 

In compliance to the order, the Joint Committee was constituted. Based on the field 

inspection, analysis results of wastewater, groundwater and surface water samples collected 

and verification of the official documents furnished by the concerned departments, the Joint 

Committee submitted a detailed report dated 10/08/2020 to the Hon’ble NGT.  
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The Hon’ble NGT considered the Joint Committee report, directed the following in the order 

dated 10/06/2021: 

“(4) …The committee also wanted some more time for filing further progress report 

regarding the implementation of the recommendations and suggestions made by them 

by the respective regulators. 

(5) Considering the circumstances, we feel that some more time can be granted to the 

committee as well as to the official respondents to file their respective further progress 

report and action taken report.” 

Consequent of transfer of three members of the committee, the Joint Committee was 

reconstituted with following members:  

S. 

No. 
Name of Member Department 

1. Smt Sowmya D 

Scientist D 

 

Regional Directorate 

Central Pollution Control Board   

Bengaluru   

2. Sh. B S Murulidhara 

Senior Environmental Officer 

(SEO)  -Bengaluru City 

Karnataka State Pollution Control Board     

Bengaluru   

3. Sh. K V Ravi 

Executive Engineer (Lakes) 

Bruhat Bengaluru Mahanagara Palike   

Bengaluru   

4.  Sh. Balakrishna, KAS 

Tahsildar - Bengaluru North 

Deputy Commissioner Office  

DC Office Bengaluru Urban  

Bengaluru   

The Joint Committee members conducted a meeting with the respective departments, 

inspected Sewage Treatment Plants (STP), Effluent Treatment Plant (ETP) and Storm Water 

Drains (SWD) in the catchment, monitored water   quality of Ulsoor lake, verified the 

measures implemented by the concerned departments   and submitted the report to the 

Hon’ble NGT on 16/09/2021.  

The Hon’ble NGT directed the following in the order dated 10/02/2022 considering the Joint 

Committee report (Annexure 1): 
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“The Joint Committee is also directed to inspect the area in question 

again and report about the deficiency in the implementation of the 

directions issued earlier and further recommendations regarding the 

action to be taken, fixing the responsibility of the officials who are 

expected to carry out those recommendations with certain time line, so 

that this Tribunal can consider those aspects and pass appropriate 

directions/orders in this regard.” 

Consequent of transfer of Sh. B S Murulidhara, SEO, KSPCB,    Smt. Vijayalakshmi, SEO 

took the charge. Accordingly, the joint committee is reconstituted with the following 

members vide office order dated 21/02/2022:       

S. 

No. 
Name of Member Department 

1. Smt Sowmya D 

Scientist D 

 

Regional Directorate 

Central Pollution Control Board   

Bengaluru   

2. Smt. Vijayalakshmi 

Senior Environmental Officer 

(SEO)  -Bengaluru City 

Karnataka State Pollution Control Board     

Bengaluru   

3. Sh. K V Ravi 

Executive Engineer (Lakes) 

Bruhat Bengaluru Mahanagara Palike   

Bengaluru   

4.  Sh. Balakrishna, KAS 

Tahsildar - Bengaluru North 

Deputy Commissioner Office  

DC Office Bengaluru Urban  

Bengaluru   

2. STATUS OF MEASURES IMPLEMENTED AS PER JOINT COMMITTEE 

RECCOMENDATIONS 

In compliance to the order 10/02/2022, the Nodal Agency, CPCB addressed letters dated 

21/02/2022 to the concerned officers of Madras Engineering Group & Centre (MEG), 

BBMP- Strom Water Drain (SWD), BBMP – Lakes, Bengaluru Water Supply and Sewerage 

Board (BWSSB) and KSPCB to furnish the information to verify the compliance.  

 

On 14/03/2022 and 15/03/2022, the Joint Committee members along with officials of 

concerned departments inspected Ulsoor lake and STPs, ETP, storm water drains in the 
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catchment area of Ulsoor lake and verified the measures implemented by concerned 

departments as per the recommendations of the Joint Committee.  During the inspection, 

wastewater samples from the outlet of 2 MLD STP operated by BWSSB at Ulsoor Lake and 

100 KLD STP operated by Madras Engineering Group & Centre were collected. The water 

samples were collected from three locations at Ulsoor lake and combined storm water drain 

C-100 near Gurudhwar. The water and wastewater samples   collected   were    analysed   at    

Laboratory of Central Pollution Control Board, Regional Directorate, Bengaluru for the 

parameters such as pH, Total Dissolved Solids (TDS), Total Suspended Solids (TSS), 

Biochemical Oxygen Demand (BOD), Chemical Oxygen Demand (COD) and Faecal 

Coliforms (FC). Subsequently, Joint Committee meeting was held at CPCB, Regional 

Directorate, Bengaluru on 06/05/2022 and reviewed the measures implemented by concerned 

departments. 

The status of measures implemented by stakeholder departments as per the recommendations 

and suggestions in the Joint Committee report dated 10/08/2020 are as follow: 

2.1 Status of measures implemented by Bengaluru Water Supply and Sewerage Board 

(BWSSB) 

Sl Suggestions of the Joint Committee 

in the report dated 10/08/2020 

Status of implementation 

1  To operate the existing STP of 2 

MLD at its full capacity with a 

compliance to the discharge 

Standards, so that additional 0.5 MLD 

can be discharged to Ulsoor Lake, 

may adequate to maintain loss of 

water due to evaporation, infiltration 

etc. 

1. During the inspection by the Joint Committee 

on 14/03/2022, the 2 MLD STP was operating 

with inflow of 1.85 MLD capacity. The daily 

flow meter readings recorded by BWSSB 

during 1/08/2021 to 28/02/2022 were verified 

and    observed that the STP was operated at 

an average capacity of 1.95 MLD and in the 

range    1.85 MLD to 2.00 MLD. The 

photographs of the STP are enclosed as 

Photograph 1 & 2. The flow meter readings at 

the outlet of the STP from 01/08/2021 to 

28/02/2022 is appended as Annexure 2. 

  

2. The grab sample was collected at the outlet of 
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the STP on 14/03/2022 in presence of Joint 

Committee members. The samples were 

analysed at CPCB Laboratory and the analysis 

results   are as follow (Annexure 3): 

Parameter  Standard 

Concentrations 

in   sample 

collected at 

outlet of STP   

pH@25˚C 5.5-9.0 7.9 

 BOD  (3days @ 

27˚C)(mg/L) 
< 10 0.5 

COD (mg/L) < 50 38 

TSS (mg/L) < 20 BDL*1  

Ammonical 

Nitrogen (mg/L) 
< 5 

BDL *2 

  

Total Nitrogen 

(mg/L) 
< 10 0.14 

Fecal Coliform 

(MPN/100 ml) 

Less than 

100 

  

10 

Note:  

*1: BDL -  Range of testing of TSS  - 5mg/L – 

2000 mg/L 

*2: BDL -  Range of testing of Ammonical 

Nitrogen is 1 mg/L – 500 mg/L 

  

The results show that the treated sewage is 

complying with the discharge standards. 

 

3. BWSSB has installed the Real Time 

Continuous Treated Sewage Water Quality 

Monitoring Station   at the outlet to the STP 
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for the parameters pH, temperature, COD, 

BOD, color, total suspended solids, dissolved 

oxygen, ammonical nitrogen and total nitrogen 

(Photograph 3). The copy of work order dated 

13/09/2021 issued by BWSSB to M/s Aaxis 

Nano Technology Pvt Ltd for supply, 

installation, testing and commissioning and 

five years comprehensive operation and 

maintenance of Real Time Continuous Treated 

Sewage Water Quality Monitoring Station is 

appended as Annexure 4.  

 

4. The real time monitoring data is connected to 

BWSSB and KSPCB websites. The 

screenshot of online reading available in 

BWSSB website on 11/04/2022, 15.45 hr is 

as enclosed as Photograph - 4.  

 

5. It was reported by BWSSB that     1.5 – 2.0 

PPM of chlorine dosage is added to treated 

sewage at chlorine contact tank and 

maintained 15 minutes of retention time to 

nullify faecal and total coliform.  During the 

inspection it was observed that the retention 

time provided was less.   Retention time shall 

be increased to prevent residual chlorine 

entering into the lake.   

 

6. BWSSB has awarded a study to Indian 

Institute of Science (IISc), Bengaluru on 

11/11/2020 for suggesting measures to up-

grade 20 STPs operating in Bengaluru to 

comply the effluent discharge standards as per 
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KSPCB norms which includes   2.00 MLD 

STP at Ulsoor. The copy of work order dated 

11/11/2020 issued to IISc by BWSSB is 

appended as Annexure 5.   

  

7. The report submitted by IISc, Bengaluru to 

BWSSB on 21/03/2022 is appended at 

Annexure 6 and recommended to maintain 

residual chlorine dose upto 2.5 – 3 ppm with 

a retention time of 30 - 40 minutes. 

Subsequently residual chlorine of treated 

sewage prior to discharge should be 

maintained at less than 0.7 ppm. If required 

de-chlorination may be adopted by providing 

aeration to maintain the residual chlorine.  

2 To identify all the missing links and 

illegal discharge of wastewater into 

storm water drain and also to 

complete all the works taken up with 

respect to upgradation / rehabilitation 

of sub mains and lateral sewer lines 

by December 2020, as committed to 

stop 17 MLD flowing in the Storm 

Water Drains during dry weather. 

1. BWSSB has identified 36 missing links and 

have taken up upgradation / rehabilitation of 

sub mains and lateral sewer lines (wastewater 

management zone – 20 works, maintenance 

zone - 16 works) to arrest the illegal 

discharge of sewage into storm water drain. 

The list of works undertaken by BWSSB is 

appended as Annexure 7.  

 

2. During the inspection on 15/03/2022, 

BWSSB reported that out of 36 identified 

missing links 34 works (wastewater 

management zone – 20 works, maintenance 

zone – 14 works) were completed and other 

two works to be completed by the end of 

April 2022. BWSSB has submitted the report 

dated 23/04/2022 stating that remaining two 

works are also completed. The report is 
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appended as Annexure 8.  

 

3. During the committee inspection lean flow 

was observed in the storm water drain 

(Photograph 5). The flow in the combined 

storm water drain (C- 100) at downstream of 

Ulsoor lake near Gurudhwar was monitored 

by the officials of BWSSB using float 

measuring technique during dry weather on 

16/03/2022. The details of the flow are 

appended as Annexure 9. The average flow 

in the storm water drain during day time was 

0.986 MLD and average flow of 24 hrs was 

0.493 MLD. After completion of all 36 

works, BWSSB has again measured the flow 

in the storm water drain on 16/04/2022 and 

report that the average flow in the storm 

water drain during day time was 0.386 MLD 

and average flow of  24 hrs was 0.193 MLD 

(Annexure 10). On implementation of 36 

works, discharge of 17 MLD of sewage to 

storm water drain is stopped.  

 

4. The grab sample of water was collected from 

the storm water drain   on 15/03/2022 and 

analysed at CPCB laboratory. The analysis 

report is appended as Annexure 11. The 

analysis results are as follow: 

Parameter  Concentration 

pH@25˚C 7.3 

 BOD (3 days,  27˚C) (mg/L) 11 

COD (mg/L) 36 

TDS (mg/L) 394 
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TSS (mg/L) BDL* 

Ammonical Nitrogen (mg/L) 1.97 

Total Kjeldahl Nitrogen 

(mg/L) 

12.5 

Total Coliform (MPN/100ml) 85 X103 

Fecal Coliform (MPN/100ml) 24.5X X103 

Note: BDL*-    Range of testing of TSS  - 

5mg/L – 2000 mg/L 
 

3 To ensure the implementation of 

Notification No. FEE 316 EPC 2015, 

dated 19.01.2016 issued by Forest, 

Ecology & Environment Secretariat 

w.r.t. installation of STP and reuse of 

Treated Sewage. 

1. BWSSB vide notification No. 

BWSSB/C/CAO-S/4138/2015-16, Bengaluru 

dt 25/02/2016 and amended vide notification 

No.BWSSB/CAO-S/ 5008 /2017-18 dt  

21/2/2018, mandated installation of STP and 

Dual Piping System in following buildings as 

per Regulation  4A  of Bengaluru Sewage 

Regulation: 

“No water supply or sewerage connection 

shall be granted by the Board on the 

application of owner or builder or occupier of 

new Building Projects, unless sewage 

treatment plant is established and facilities for 

reuse of treated effluent by providing dual 

piping system one for toilet flushing purpose 

and the other for all purposes in respect of; 

i. Residential buildings consisting of 20 and 

above apartments or measuring 2,000 m2 

and above whichever is lower; or 

ii. Commercial building measuring 2,000 m2 

and above; or  

iii. Buildings of educational institutions 

measuring 5,000 m2 and above.” 

The copy of the notification is appended as 
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Annexure 12.  

2. The BWSSB reported that 40 numbers of 

buildings in the catchment area of Ulsoor 

lake have installed individual    STP and the 

list is appended as Annexure 13.   

4 To ensure the implementation of 

BWSSB (Rain Water Harvesting) 

Regulations 2010 and subsequent 

amendments w.r.t providing rain 

harvesting structure by the owner or 

occupier of the residential building.  

1. BWSSB has already made mandatory to adopt 

rain water harvesting system in the existing 

buildings constructed on a site dimension 

measuring 216 m2 and above and also for new 

buildings constructed on a site measuring 108 

m2 and above vide Government Order No. 

UDD19MNI2009 dated 27/08/2009 by 

Amendment of Bengaluru Water Supply and 

Sewerage Act, 2010-72A.    

  

2. BWSSB reported that around 1661 numbers of 

buildings in catchment area of Ulsoor lake 

have implemented the rain water harvesting 

system (Annexure 13).  

5 To avoid laying of Under Ground 

Drainage (UGD) lines & manholes 

within Storm Water Drains and also to 

execute work with an approval of 

BBMP – Storm Water Drain Division.     

 

1. BWSSB reported that UGD line are laid in 

buffer zone, if buffer zones are available along 

the SWD.    In case if there is no space, the 

UGD lines are laid inside SWD after obtaining 

approval by BBMP –SWD (Annexure 13). 

 

2. During the inspection of the Joint Committee 

on 15/03/2022, it was observed that UGD lines 

were laid in the buffer zones and at a few 

places  where there is no space available for 

buffer zones, UGD lines were laid inside the 

SWD. 
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2.2 Status of measures implemented by Bruhat Bengaluru Mahanagara Palike (BBMP)  

Sl Suggestions of the Joint Committee in 

the report dated 10/08/2020 

Measures implemented 

1 To remove accumulated floating debris 

/ solid waste from wetland and main 

water body of Ulsoor Lake.  

No floating debris/solid waste in wetland and 

in the lake were observed by the committee 

during the visit on 14/03/2022 and 

15/03/2022 (Photographs 6 & 7).     

2 To provide / install appropriate screen 

to arrest entry of floating matter at each 

stage i.e. Secondary drain to Primary 

drain, at regular interval may be of 1000 

m in Primary drain. Also to develop 

system to remove accumulated debris 

from the screen on regular interval to 

protect and improve its functionality, 

also ensure disposal of debris removed 

to SWM processing facility. In addition, 

a section of 0.8 M widatedh and 0.6 M 

depth pilot drain shall be constructed at 

the middle in all primary and secondary 

drains to carry dry weather flow and 

will help in collecting / removing solid 

waste. BBMP may explore deputing 

scavengers for supervising and 

removing of solid wastes from the 

drains. To provide silt traps at 

appropriate locations in the primary and 

secondary drains to avoid carryover of 

silts to the Lakes and easy removal from 

the drains too. 

1. During the joint committee visit on 

14/03/2022, it was observed that two floating 

trash barrier are installed one  at  storm water 

drain   upstream of  Ulsoor Lake and another  

24 m wide at the entrance of the wetland for 

trapping floating materials. The photographs 

are enclosed at photograph 8 & 9. 

 

2. As per the records furnished by BBMP,    

under 15th finance Commission pertaining to 

solid waste management infrastructure 

development in BBMP jurisdiction, provision  

is made in the Action plan to provide trash 

barriers for selected lakes to avoid the solid 

waste entering into the lakes.  The copy of    

15th finance Commission Action plan is 

appended as Annexure 14. 

 

3. As per the records of BBMP, annual 

maintenance contract for removal of debris 

and silt from SWD is given to a firm  M/s 

Yoga & Co, Bengaluru     for 3 years vide 

work order dated 09/04/2019.  The copy of 

the work order is enclosed at Annexure 15.  

 

4.  Construction of a Silt Traps along C-200 
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drain above the Komala Junction Bridge is at 

the completion stage  BBMP has reported that 

construction of other two  silt traps at  

appropriate locations along C-200 drain is in 

progress and also made financial provisions to 

construct a few more silt traps to arrest the 

silt.    

 

5.   BBMP   reported that  sewage pipelines are 

existing beneath the bed of   storm water 

drains in C - 100 and C- 200 and its sub-

streams  due to which construction of pilot 

drain would be difficult. The construction of 

pilot drain at the middle of the SWDs are 

possible after the replacement of existing 

UGD/Sewage lines (Annexure 14).  

3 The existing screen provided to arrest 

entry of floating debris into wetland 

found inadequate and BBMP has 

planned to install floating screen for the 

same. The committee of the opinion that 

the entry of water during wet weather is 

nothing but a diluted wastewater 

/sewage and carries lot of organic 

wastes along with it. The existing 

treated sewage from BWSSB STP (2 

MLD) and MEG STP (100 KLD) may 

be adequate to maintain the water level 

of Ulsoor Lake. So, it is suggested to 

replace the existing weir with sluice 

gates to stop entry of diluted sewage 

into wetland / Ulsoor Lake. 

A sluice gate is installed in storm water drain 

at upstream of the Ulsoor lake and dry 

weather flow is diverted to the diversion pipe 

which leads to Chalaghatta 248 MLD STP.  

During rainy season overflow of the storm 

water drain reaches the wetland of the Ulsoor 

lake.  The photographs of sluice gate is 

enclosed as Photograph 9.  

   

4 The treated water from STPs shall be During the visit of the Joint Committee, it was 
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discharged into wetland structure after 

complete cleaning to act as polishing 

process for removal of remaining 

suspended solids and biological oxygen 

demand making the water more 

hygienic and environmentally safe 

before release in to main course of 

Lake.    

observed that the treated sewage from STP is 

discharged into a wetland prior to the main 

course of lake (Photograph 12).  

 

 

5 To provide Cascade Aerators for 

discharging treated sewage into wetland 

helps in removing odour due to 

Hydrogen Sulfide, if any. Also micro 

bubblers and fountains may be planned 

by ensuing available D.O., if required. 

1. During the visit of the Joint Committee on 

14/03/2022, it was observed that cascade 

aerators for discharging treated sewage are 

not installed. 

  

2. As per the records furnished by BBMP,  

under 15th finance Commission  pertaining to 

solid waste management infrastructure 

development in BBMP jurisdiction, provision   

is made in the Action plan for installation of 

diffused aerator systems in Ulsoor    

(Annexure 14 & 15).  

6 To install online monitoring system to 

assess the water quality of Ulsoor Lake 

on real time monitoring basis at 

appropriate location. Until installation 

of online system, BWSSB may start 

monitoring pH, DO and Temperature on 

daily basis along with STP monitoring 

records. 

1. The online monitoring system to assess the 

water quality of Ulsoor Lake on real time 

monitoring basis is not installed. BBMP 

reported that financial provision is made in 

the 15th finance Commission Action plan   for 

installing online water quality monitoring 

system. 

 

2. BWSSB has installed  Real Time Continuous 

Treated Sewage Water Quality Monitoring 

Station   at the outlet to   STP for the 

parameters pH, temperature, COD, BOB, 

color, total suspended solids, dissolved 
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oxygen, ammonical nitrogen and total 

nitrogen   and  connected to BWSSB and 

KSPCB websites.  

7 To renew the consent issued by KSPCB 

under the Water (Prevention & Control 

of Pollution) Act, 1974 for operating 

Slaughter House and 50 KLD ETP 

immediately. To upgrade and operate 

the ETP complying to the effluent 

discharge Standards and also to recycle 

the treated water for slaughter house 

washing/cleaning purpose. The effluent 

generated from mutton stalls located 

within slaughter house premises shall be 

treated in ETP and not to dispose 

directly into UGD.  Also to implement 

the Notification 

No.PCB/WMC/SEO/2013-14/6271 

dated 05.02.2014 issued by KSPCB as 

per the Guidelines for Slaughter House 

prepared by CPCB 

1. CPCB issued directions to KSPCB on 

09/12/2021 under Section 18(1)b of  the 

Water (Prevention & Control of Pollution) 

Act, 1974 and the Air (Prevention & Control 

of Pollution) Act, 1981 to close down all 

activities of  M/s BBMP Civil Slaughter 

House, Tannery Road, Bengaluru with 

immediate effect. The copy of direction dated 

09/12/2021 issued to KSPCB is appended as 

Annexure 16.  

 

2. KSPCB issued Closure order under section 

33(A) of Water (prevention & Control of 

Pollution) Act 1974 and Section 31 (A) of Air 

(Prevention and Control of Pollution Act 

1981 on 28/1/2022. The copy of direction   

issued by  KSPCB is appended as Annexure 

17. 

 

3. The Joint committee visited M/s BBMP Civil 

Slaughter House on 15/03/2022 and following 

were observed: 

i.  The slaughter house was not in operation 

during the visit and it was reported that the 

slaughter house was close down since 

13/03/2022. The photographs of process 

area of slaughter house and ETP are 

enclosed as Photographs 13 - 18.  

ii. The daily records of  number of animals 

slaughters in slaughter house   are 
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maintained in the register.  The copy of the 

register maintained by BBMP is appended 

as Annexure 18.  

 

4. In response to the closure orders issued, 

BBMP vide letter dated 16/03/2022 to 

KSPCB proposed following short and long 

term measures for implementation (Annexure 

19): 

i. Short term measures:  

As an immediate short term measures, 

arrangement are made to   transport 

the effluent to CETP and treat the 

effluent.  BBMP issued work order 

dated 17/03/2022 to  M/s Sai Enviro 

Tech to collect,  transport and dispose 

liquid waste generated in the slaughter 

house to Common effluent treatment 

plant (CETP) for treatment for the 

period 17/03/2022 to 16/06/2022. The 

copy of work order is appended as 

Annexure 20.  The copy of agreement 

with CETP is not furnished by the 

BBMP. 

ii. Long term measures: 

a. Modernization of the abattoir by 

providing new infrastructure including 

building, slaughtering and meat 

processing as per modern Abattoir 

protocols. 

b. Setting up an effluent treatment plant 

with zero liquid discharge with latest 

available technology – vacuum 
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evaporation system. 

c. Setting up a biogas plant where solid 

waste will be processed. Gas 

generated shall be used to produce 

power for use within modernized 

abettor.  

 

5. Based on the short term measures 

implemented and long term measures 

proposed, BBMP through letter dated 

16/03/2022 requested KSPCB to revoke the 

closure order issued as closure of slaughter 

house leads to:  

i. Illegal slaughtering of animals in shops and 

streets. 

ii. Massive discharge of blood and animal waste 

into drains. 

iii. Illegal selling of uncertified meat to 

customers. 

iv. Supply of unwholesome and unhygienic meat 

to customers. 

v. Contaminating the ground water leading to 

environmental pollution. 

 

6. BBMP has applied to KSPCB for renewal of 

the consent to operation. The consent is  to be 

renewed by KSPCB.  

 

 

2.3  Status of measures implemented by Department of Fisheries 

Sl Suggestions of the Joint Committee in 

the report dated 10/08/2020 

Measures implemented 
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1 To prescribe appropriate physio-chemical 

and biological parameters in the contract 

/ agreement to carryout water quality 

monitoring while appointing contractor 

for fishing. 

1. As per the records of Department of 

Fisheries, the contract for fishing is given to 

Bengaluru District, Fish production and 

marketing cooperative society Ltd on lease. 

2. Fish production and marketing cooperative 

society Ltd is   conducting water quality 

monitoring in the lake once in three months   

through Karnataka Veterinary, Animal and 

Fisheries Sciences University, Fisheries 

Research and Information Centre (Inland), 

Hebbal, Bengaluru. 

3. The reports of the water   quality   analysis 

carried out in August and December 2021 

and March 2022 is appended as Annexure 

21.  

2 To carryout study of bio accumulation of 

heavy metals in some tissues of fishes in 

Ulsoor Lake. 

1. Department of Fisheries has conducted the 

study on bioaccumulation of heavy metals 

in fish through Karnataka Veterinary, 

Animal and Fisheries Sciences University, 

Fisheries Research and Information Centre 

(Inland), Hebbal, Bengaluru once in six 

months.  The report states that the heavy 

metal in fish tissue in Ulsoor lake is below 

permissible limit.  The reports of analysis 

carried out in August 2021 and March 2022 

is appended as Annexure 21.  

3 To maintain the cleanliness of the Ulsoor 

Lake and disposal of aquatic plants by pit 

composing method or any other means. 

During the visit of the Joint Committee on 

14/03/2022, it was observed that cleanliness of 

the lake was maintained and it was informed 

during the inspection that debris, solid waste 

and eutrophic plants are regularly removed. 
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2.4 Status of measures implemented by Madras Engineering Group and Centre 

Sl Suggestions of the Joint Committee in 

the report dated 10/08/2020 

Measures implemented 

1 To apply and obtain Consent (CFO) for 

discharge of effluents under the Water 

(Prevention & Control of Pollution) Act, 

1974 and emissions under the Air 

(Prevention & Control of Pollution) Act, 

1981 for operating & discharging of 

treated sewage from KSPCB 

immediately.  

1. MEG&CC has not applied for   Consent for 

Operation from KSPCB for   operation of 

STP and discharge/utilization of treated 

sewage.   

2. MEG&CC reported that KSPCB authorities 

have approached MEG&CC regarding 

obtaining consent to operation for 100 KLD 

STP. On enquiring about the procedure to 

apply for consent to operation, a consent fee 

structure applicable to State/Central Govt 

Undertaking/PSU’s were furnished by 

KSPCB. However, no fee structure was 

conveyed for Defence/Non Industrial/Govt 

of India Agency. As the 100 KLD STP of  

MEG&CC is built on A1 Defence Land, 

none of the listed fee structure were 

applicable and infrastructure developed on 

A1 Defence land is not liable to pay any fee. 

In this connection, KSPCB was requested to 

waive off consent fee vide letter dated 

01/02/2022 (Annexure 22 & 23) .  

 

3. In pursuing of above  KSPCB invited  

MEG&CC authorities for personal  hearing 

on date 04/04/2022. However, MEG&CC 

authorities did not attend the hearing. 

KSPCB reported that legal opinion 

regarding fee structure and consent for 

operation of STPs in A1 Defense land is 

sought. On receiving the legal opinion 
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action deemed fit shall be initiated 

(Annexure 24).  

 

2 To operate the ETP complying to the 

effluent discharge Standards and not with 

discharge treated effluent directly into 

storm water drain. Shall lay a pipeline to 

discharge treated sewage with cascade 

aeration system in Wetland of Ulsoor 

Lake. Also to install flow meter and 

maintain proper records of the same.  

1. The Joint Committee inspected   100 KLD 

STP installed by Madras Engineering Group 

and Centre on 14/03/2022. During the 

inspection STP was in operation 

(Photograph 19).  

 

2. The treated sewage is being discharged to 

the storm water drain from the outlet of the 

STP (Photograph 20). The grab sample of 

treated sewage was collected at the outlet of 

the STP in presence of Joint Committee 

members and samples were analysed at 

CPCB Laboratory. The analysis results of 

the treated sewage collected from the STP 

are as follow (Annexure 25):  

Parameter Standard 

Concentrations 

in treated 

wastewater at 

outlet of STP      

pH@25˚C 5.5-9.0 7.4 

 BOD  (3days @ 

27˚C)(mg/L) 
< 10 8.0 

 COD (mg/L) < 50 53 

TSS (mg/L) < 20 BDL 

Ammonical 

Nitrogen (mg/L) 
< 5 BDL 

Total Nitrogen 

(mg/L) 
< 10 5.42 

Fecal Coliform 

(MPN/100 ml) 

Less 

than 100 
400 
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3. The results show that the treated sewage is 

not complying with the discharge standards 

with reference to COD and Fecal coliform.  

 

4. Pipeline and cascade aeration system to 

discharge treated wastewater to wetland of 

Ulsoor Lake are not installed.  

 

5. Flow meter at the outlet of the STP is not 

installed and records are not maintained.  

 

3. As per the records furnished to the Joint 

Committee by M/s Garrison Engineer 

(North),  MEG&C, Bengaluru, a work for 

utilization of treated sewage from STP has 

been sanctioned for utilization of treated 

sewage for arboriculture and watering of 

Golf Area at MEG&C.  The work is 

tendered and commenced on January 2, 

2022 and expected to complete before April 

30, 2022. The copy of sanction order and 

work order is appended as Annexure 22.  

3 To propose and construct additional STP 

to treat additional 4200 KLD of domestic 

sewage generated from MEG and stop 

discharging untreated sewage into UGD 

in time bound manner. 

1. M/s Garrison Engineer (North),MEG&C, 

Bengaluru has estimated the sewage load 

generated in MEG&C and revised estimate 

is furnished to the joint committee and 

KSPCB vide letter dated 

22/11/2021(Annexure 26).  

 

2. As per the records,  total quantity of sewage 

generated in MEG&C, Bengaluru is 1800 
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KLD and out of this 100 KLD is treated in 

the STP. 640 KLD is discharged in the 

septic tank.  Remaining 1050 KLD of 

sewage is discharged to the underground 

drainage system of BWSSB with prior 

permission  of  BWSSB.  

    

3. As per the records, MEG&C is the process 

of installing 1200 KLD STP. The tender 

action is in process and probable date of 

installation of STP is  March 2024 

(Annexure 27).  

2.5 Status of measures implemented by Karnataka State Pollution Control Board 

Sl Suggestion of the Joint Committee in 

the report dated 10.08.2020 

Measures implemented 

1 To ensure the implementation of 

Notification No. FEE 316 EPC 2015, 

dated 19/01/2016 issued by Forest, 

Ecology & Environment Secretariat w.r.t. 

installation of STP and reuse of Treated 

Sewage. 

1.  As per the records furnished by KSPCB, 

there are 62 units located in the catchment 

of Ulsoor Lake. Out of 62 units 37 units 

have installed STP/ETP to treat the 

wastewater generated, the treated effluent is 

reused for secondary purposes.  

 

2. The remaining 25 units are discharging the 

untreated wastewater into UGD with a 

permission of BWSSB and same is being 

treated by the BWSSB STP. These 25 units 

are established prior to notification dated 

19.01.2016 (Annexure 27). 

 

2 Out of 62 units, only 37 units (59.67%) 

are provided with STP / ETP to treat the 

It is reported by KSPCB that out of 62 units, 25 

units are established prior to notification dated 
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wastewater generated and the remaining 

units are permitted to discharge untreated 

wastewater in to UGD with a permission 

of BWSSB. KSPCB shall reinvestigate & 

take appropriate action to install STP/ 

ETP in remaining 25 units, if applicable.  

19.01.2016, with prior permission from 

BWSSB and these units are discharging the 

untreated wastewater into BWSSB UGD, the 

same effluent is being treated in the terminal 2 

MLD STP of BWSSB established at Ulsoor 

Lake premises.  BWSSB authorities have 

verified the  25 units with  RR numbers and 

confirmed these units  have obtained 

permission for discharging sewage into   UGD 

from BWSSB authority.  The sewage is   

treated in Ulsoor 2 MLD STP and also at 

Chalaghatta 248 MLD STP (Annexure 27).   

 

3.0 WATER QUALITY OF ULSOOR LAKE 

The Joint Committee has carried out water quality monitoring of   Ulsoor Lake at three 

locations on 14/03/2022. The samples are analysed at CPCB, Regional Directorate laboratory 

and analysis reports is appended as Annexure 28. The water quality analysis results are as 

follow:  

Water Quality Analysis Results of Ulsoor Lake 

Sl Parameter Concentrations  

Location 1 Location 2 Location 3 

1 pH at 25°C 9.1 8.9 9.3 

2 EC µs/cm at 25° C 302 301  312 

3 TSS mg/L at 103-105°C 72 60 65 

4 TDS mg/L at 180°C 156 186 157 

5 COD mg/L 98 105 109 

6 BOD mg/L at 27°C, 3 days 16 15 13 

7 Dissolved Oxygen, mg/L 11.8 12.8 11.8 

8 Chloride, mg/L 21 22 25 

9 Sulphates, mg/L 4 7 6 

10 Phosphate as P, mg/L 0.67 1.18 0.21 

11 Nitrate as N, mg/L BDL BDL BDL 
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12 Ammonia as N, mg/L BDL BDL BDL 

13 Total Coliform (MPN/100 ml) 28 X 104 47 X 103 70 X 103 

14 Fecal Coliform (MPN/100 ml) 34 X 103 175 X 102 6800 

Where, 

Location 1 –  Ulsoor lake – Outlet near Guruduwara 

Location 2 – Ulsoor lake – Near fishing centre 

Location 3 – Ulsoor lake – Near  Kalyani  

 

The analysis results shows that the water quality of at the monitoring locations confirms to 

designated-best-use classification Class “D” – Prorogation of wildlife and fisheries except  

pH. The   primary water quality criteria of designated-best-use classification Class “D” – 

Prorogation of wildlife and fisheries are as follow: 

i. pH between 6.5 and 8.5 

ii. Dissolved oxygen 4 mg/L or more 

iii. Free ammonia (as N) 1.2 mg/L or less 

The pH is higher in the water samples analysed may be due to presence of algae in the Ulsoor 

lake and the samples were collected 12.00 PM during that time rate of photosynthesis and 

respiration are higher.  

 

KSPCB is regularly collecting and analyzing the samples of Ulsoor Lake under Boards 

Programme and NWMP Programme. As per the   analysis report dated 05/04/2022, Ulsoor 

Lake water is conforming to Class ‘D’ Standards (Propagation of wild life, Fisheries). The 

copy of the analysis report is enclosed as Annexure 29.   

 

4.0 RECOMMENDATIONS REGARDING ACTION TO BE TAKEN, OFFICIALS 

RESPONSIBLE AND TIME LINE FOR IMPLEMENTATION: 

 Sl 

No 

Department and 

officials responsible 

for implementation 

Measures to be implemented Time line for 

implementation as 

committed by the 

Departments 

1. Engineering - Chief, 

Bengaluru Water 

i. Retention tank for maintaining  30 

minutes retention time for effective 

December 31, 2022 

(8 Months) 
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Supply and 

Sewerage Board 

chlorination shall be installed at 2 

STP at Ulsoor lake. 

ii. Ensure   implementation of 

Notification No. FEE 316 EPC 

2015, dated 19.01.2016 issued by 

Forest, Ecology & Environment 

Secretariat with respect to  

installation of STP and reuse of 

Treated Sewage. 

Continuous  

iii. Ensure  implementation of 

BWSSB (Rain Water Harvesting) 

Regulations 2010 and subsequent 

amendments with respect to  

providing rain harvesting 

structure by the owner or occupier 

of the residential building. 

Continuous 

2 Commissioner,  

Bruhat Bengaluru 

Mahanagara Palike  

i. Complete the installation of silt 

traps and trash barriers in Storm 

water drains, cascading aerators 

for discharge of treated sewage, 

diffused aeration system at lake.  

March 31, 2023 

(11 Months) 

ii. Install online monitoring system 

to assess the water quality of 

Ulsoor Lake on real time 

monitoring basis at appropriate 

location. 

December 31, 2022 

(8 months) 

iii. Ensure effluent generated in   M/s 

BBMP Civil Slaughter House is 

transported and treated at CETP,  

install flow meter and camera at 

the outlet of the ETP, maintain  

manifestos and records for 

Immediate  
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effluent transported and treated at 

CETP. 

iv. Ensure implementation of  long 

term measures such as 

modernization of the abattoir 

installation of effluent treatment 

plant to achieve zero liquid 

discharge and  biogas plant for 

solid waste at M/s BBMP Civil 

Slaughter House as proposed by 

BBMP. 

March 31, 2024 

(1 year 11 Months) 

3 Director, 

Department of 

Fisheries 

i. Periodically carryout study of bio 

accumulation of heavy metals in  

tissues of fishes and monitor 

water quality in Ulsoor Lake. 

Continuous 

4 Commandant, 

Madras Engineering 

Group and Centre 

 

i. Apply and obtain Consent for 

Operation (CFO) under the Water 

(Prevention & Control of 

Pollution) Act, 1974   for 

operation of STP and utilization 

of  treated sewage with in their 

premises. 

June 30, 2022              

(2 months) 

ii. Operate the STP complying to the 

effluent discharge Standards and   

utilize of treated water from STP   

for arboriculture and watering of 

golf area at MEG&C.    

April 30, 2023 

(11 Months) 

iii. Install a STP of  1200 KLD and 

treat additional sewage generated 

in MEG& C and stop discharging 

untreated sewage into UGD of 

March 31, 2024 

(1 year 11 Months) 
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BWSSB. 

5 Member Secretary,  

Karnataka State 

Pollution Control 

Board 

i. Ensure the implementation of 

Notification No. FEE 316 EPC 

2015, dated 19/01/2016 issued by 

Forest, Ecology & Environment 

Secretariat with respect to 

installation of STP and reuse of 

Treated Sewage for secondary 

purpose. 

Continuous 

 

   

 

 

 

  

 

Sh. K V Ravi 

Executive Engineer (Lakes) 

BBMP 

Sh. Balakrishna, KAS 

Tahsildar - Bengaluru North 

DC Office Bengaluru Urban 

 

 

 

Smt. Vijayalakshmi 

Senior Environmental Officer 

KSPCB 

 

 

 

Smt. Sowmya D 

Scientist D 

CPCB 
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PHOTOGRAPHS 

 

Photograph 1: BWSSB STP 

 

Photograph 2: Chlorination tank at BWSSB STP 
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Photograph 3: Real time continuous treated sewage water quality monitoring station installed at 

BWSSB STP 

 

Photograph 4: Screen shot of connectivity provided to BWSSB  portal 
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Photograph 5: Storm water drain near  Gurudwar 

 

Photograph 6: Floating debris removed and wetland is maintained 
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Photograph 7: Floating debris removed and wetland is maintained 

 

Photograph 8: Trash barrier installed at entrance of wetland  
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Photograph 9: Trash barrier and sluice gate installed at Storm water drain 

 

Photograph 10: Silt trap installation in SWD at Komala Junction by BBMP 
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Photograph 11: Silt trap installation in SWD at Komala Junction by BBMP 

 

Photograph 12: Outlet of STP- treated sewage discharged  to the wetland 
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Photograph 13: Process area at BBMP slaughter house 

 

Photograph 14:  Process area at BBMP slaughter house 
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Photograph 15: Process area 

 

Photograph 16: ETP at BBMP Slaughter house 
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Photograph 17: Pipe disconnected from filtration system 

 

Photograph 18: Rusted areator in areation tank 
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Photograph 19: STP at MEG& C 

 

Photograph 20:   Outlet of the STP to Storm water drain at MEG&C 
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Item No.15: 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Original Application No. 54 of 2016 (SZ) 

 
(Through Video Conference) 

 
 
IN THE MATTER OF: 
 

Suo Motu based on the news item published in 
The Hindu dated 08.03.2016 titled 
“Lake in heart of Bengaluru City turns graveyard for fish”.   

     
With 

 
Government of Karnataka, 
Rep. by its Chief Secretary, 
Bengaluru and Ors.     ...Respondent(s) 

 
 
Date of hearing: 10.02.2022. 
 
CORAM:      

 
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER                                                                         

 
For Applicant(s):        Suo Motu by Court.  

 

For Respondent(s):  Mr. Rajat Jonathan Shaw represented 

Mr. Darpan K.M. for R1, R2. 

Mr. M.R. Gokul Krishnan for R3. 

     Mr. T.V. Sekar for R4. 

     Mr. R. Thirunavukarasu for CPCB. 
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ORDER 
 
 

1. As per order dated 27.10.2021, this Tribunal had extracted the order 

passed on 23.09.2021 in Para (1) of the order and considered the 

inspection report submitted by the State Pollution Control Board dated 

Nil, e-filed on 26.10.2021 and extracted in Para (2) of the order and then, 

passed the following order:- 

 “3. Except the fact that certain directions have been issued, they 

have not filed any action report for the violations noted. Even as regards to 

certain violations noted in the earlier report by some other parties, there is 

no appropriate action taken report filed by the Pollution Control Board in 

this regard. When this was pointed out, the Learned Counsel appearing for 

the Pollution Control Board submitted if some time is granted, they will 

come with a proper action taken report considering all the aspects mentioned 

in the Joint Committee report and against the persons who are found to be 

violators.  

4. The Learned Counsel appearing for BBMP submitted that they 

want to file objection to the inspection report submitted by the Pollution 

Control Board and also file compliance report regarding the 

recommendations made by the Pollution Control Board. They are also 

directed to file their objections, if any, to the same along with compliance 

regarding recommendations made and both the Pollution Control Board and 

BBMP are directed to file the respective report and objections cum 

compliance report, if any, on or before 18.11.2021 and post the case for 

consideration on 24.11.2021.  

5. The Registry is directed to communicate this order to the official 

respondents including the Pollution Control Board and BBMP for their 

information and compliance of the direction.” 

 

2. The case was originally posted on 24.11.2021 for filing objections (if any) 

to the report and consideration of report. Thereafter, the matter has 
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been adjourned from time to time by successive notifications and lastly, 

it was adjourned to today by notification dated 24.01.2022. 

3. We have received the report submitted by the Executive Engineer 

(Lakes), BBMP dated 18.11.2021, e-filed on the same date stating the 

reason for not signing the report and expressing the apologies which 

reads as follows:- 

“REPORT 

 

Herein, I, K.V.Ravi, Executive Engineer(Lakes), Bruhat 

Bengaluru  Mahanagara Palike, Bengaluru respectfully submits my report 

as under:  

01.I submit that, I have been working as Executive Engineer (Lakes) 

from 2009 till now.   

02.I submit that, I was one the three members of Joint 

Committee,  appointed by the Hon'ble National Green Tribunal, Chennai, 

South  Zone to inspect the area in question and find out the source 

of  pollution and persons' who are responsible for causing pollution,  etc.,  

03. I submit that, after constitution of the Committee, a 

committee  visited various spots and prepared a detailed report dated:10-

08  2020, for being submitted to the Hon'ble National Green Tribunal.   

04.I submit that, the consensus of the Joint Committee 

(except myself) was to recommend, imposition of a 

environment  compensation on BBMP to an extent of Rs.17,83,60,000/-, 

for  violation in the ETP of slaughter house.  

05. I submit that, the figure arrived at was a whopping sum 

of  Rs.17,83,60,000/-, which I sincerely and honestly felt that, I  should 

bring this fact to the notice of the Hon'ble Chief Commissioner, who is the 

Head of the Bruhat Bengaluru  Mahanagara Palike.  

06.I submit that, therefore, I processed the file and sent to the 

Zonal Commissioner(East).   
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07.I deny that, the report had been sent to me several times 

for  signature, but I did not sign. I respectfully submit that, only on  15-09-

2021, an information was received from CPCB to come and  to sign the 

report available in their office, as the case was coming up before the Hon'ble 

National Green Tribunal on 17-09-2021. I  felt that, I should bring to the 

notice of my higher ups and then  sign and therefore I processed the file on 

16-09-2021 itself and  simultaneously I made enquires in the office of CPCB 

and I was  informed that the report in question has already been submitted 

to  the Hon'ble NGT on 16-09-202 1 itself, without my signature.   

08.I submit that, I have high respect and regards to the Hon'ble 

National Green Tribunal and I have been obeying all the directions  and 

instructions issued by the NGT scrupulously. Absolutely  there is no 

intention to show any disrespect either to the Joint  Committee or the 

Hon'ble NGT.   

09.I submit that, even now I am ready and willing to put my 

signature  on the report.   

10.I submit that, non signing is bona-fide mistake, particularly 

in  saving the finanacial interest of Bruhat Bengaluru Mahanagara  Palike 

and in any event not to be taken as disrespect to any  institution. If the 

Hon'ble NGT were to form an opinion that, I  was in error then, my 

apologies may kindly be accepted.   

11.I submit that, I assure that, such error will not take place in 

future  and I would be more careful.  

12. Therefore, the proceedings if any against me, may please 

be  dropped.  

WHEREFORE, my report may please be accepted and 

proceedings  may be dropped.”  

 

4. The reason stated in the affidavit for not signing the report and 

expressing the apology is recorded.  
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5. The BBMP has filed a report of measures undertaken/ 

implemented/objections dated 18.11.2021, e-filed on 19.11.2021 with 

certain annexure which reads as follows:- 
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6. The Central Pollution Control Board has filed an action taken report 

dated 15.12.2021, e-filed on the same date which reads as follows:- 

 “Report on action taken by CPCB in O. A No 54 of 2016 (SZ) in the 

matter of Suo Motu based on the news item published in The Hindu 

Dated 08.03.2016 titled “Lakes in heart of Bengaluru City turns 

graveyard of fish” vs Government of Karnataka and Ors 

 

The Hon’ble NGT vide order dt 10/06/2021 in the matter of OA No. 54 of 
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2016(SZ) Suo Motu based on the news item published in The Hindu Dated 

08/03/2016 titled “Lakes in heart of Bengaluru City turns graveyard of fish” 

vs Government of Karnataka and Ors, directed the Joint Committee to file 

further progress report regarding the implementation of the recommendations 

and suggestions made by the committee. Accordingly, the joint committee 

filed status report on 16/09/2021. 

Subsequently, the Hon’ble NGT (SZ) vide order dt 23/09/2021 directed the 

following: 

 

“The State Pollution Control Board as well as the Central Pollution Control 

Board are also directed to file their independent report regarding the further 

action taken by them as a regulator for the violations noted by them and non-

compliance, in view of the directions issued by the Principal Bench of National 

Green Tribunal, New Delhi in O.A. No.606 of 2018 and the BBMP is also 

directed to file the report regarding steps taken by them in respect of the gap 

found by the majority members of the committee and also the steps taken by 

them for improving the water quality in the lake, which according to the 

committee has not improved than the condition which was found earlier.” 

The major observations of the joint committee in joint committee report dated 

16/09/2021 are as follows: 

1. The validity of the consent issued by Karnataka State Pollution 

Control Board (KSPCB) under the Water (Prevention & Control of Pollution) 

Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981 to M/s 

Bruhat Bengaluru Mahanagara Palike (BBMP) Civil Slaughter House, 

Tannery Road, Bengaluru was expired on 30/06/2009 and the Effluent 

Treatment Plant (ETP) of the slaughter house is not operated scientifically. 

2. Madras Engineering Group and Centre has not applied for Consent 

for Establishment and Consent for Operation from KSPCB for operation of 

Sewage Treatment Plant (STP) and the treated sewage is not complying with 

the discharge standards with reference to Chemical Oxygen Demand (COD) 

and fecal coliform. 

3. The treated sewage discharged from 2 MLD STP operated by 

Bengaluru Water Supply and Sewerage Board (BWSSB) is not complying 

with the discharge standards with reference to COD and fecal coliform. 
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The actions taken by Central Pollution Control Board (CPCB) in the matter 

of OA No. 54 of 2016(SZ) are as follow: 

 

1. In the matter of mortality of fishes due to contamination in Ulsoor 

Lake, CPCB issued directions dated 04/04/2016 under 18(1) (b) of the Water 

(Prevention and control of Pollution) Act 1974 to KSPCB to ensure the 

following: 

i. KSPCB shall issue directions under Section 33 (A) of the Water Act to 

BBMP and BWSSB to immediately stop discharge of untreated sewage in the 

surrounding area of the lake. 

ii. KSPCB shall direct BBMP and BWSSB to set up STPs of adequate 

capacity and provide underground sewerage system to cover the entire local/ 

urban areas and to bridge the treatment gap along with enforcement of consent 

management in line with standards for sewage treatment. 

iii. KSPCB shall direct concerned agency to ensure tertiary treatment of 

sewage before discharge into lakes. 

iv. KSPCB shall direct concerned authorities to earmark boundary of 

the lake, and establish bunds along the periphery of the lake. 

 

2. Based on the joint committee report dated 16/09/2021 submitted to 

the Hon’ble NGT (SZ), CPCB issued directions to KSPCB on 09/12/2021 

under Section 18(1) b of the Water (Prevention & Control of Pollution) Act, 

1974 and the Air (Prevention & Control of Pollution) Act, 1981 in the matter 

of M/s Bruhat Bengaluru Mahanagara Palike (BBMP) Civil Slaughter 

House, Tannery Road, Bengaluru to ensure of the following: 

i. To close down all activities of M/s BBMP Civil Slaughter House, Tannery 

Road, Bengaluru with immediate effect. 

ii. To disconnect electricity supply of M/s BBMP Civil Slaughter 

House, Tannery Road, Bengaluru by Bengaluru Electricity Supply Company 

Limited. 

iii. To disconnect water supply of M/s BBMP Civil Slaughter House, 

Tannery Road, Bengaluru by Bengaluru Water Supply and Sewerage Board. 

iv. To carry out assessment of environmental damage and recovery of 

the cost from M/s BBMP Civil Slaughter House. 
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v. M/s BBMP Civil Slaughter House, Tannery Road, Bengaluru shall 

not operate without Consent from KSPCB. 

 

The copy of direction dated 09/12/2021 issued to KSPCB is appended as 

Annexure 1. 

 

3. As the treated sewage at 100 KLD STP operated by Madras 

Engineering Group and Centre, Bengaluru in their campus and 2 MLD STP 

operated by BWSSB were not complying with the prescribed discharge 

standards for COD and Fecal Coliforms, CPCB issued directions to KSPCB 

on 18/11/2021 under Section 18(1) b of the Water (Prevention & Control of 

Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 

1981 to ensure of the following: 

i. KSPCB shall issue directions to concerned authorities (Madras Engineering 

Group and Centre, Bengaluru and BWSSB) to ensure that sewage treatment 

plants are optimally operated so as to comply with the prescribed norms. 

ii. KSPCB shall direct the BWSSB to ensure that entire sewage 

generated in the catchment of lake Ulsoor is conveyed to STPs and these STPs 

are operated at the designed capacity and conform to the prescribed norms. 

iii. KSPCB shall impose environmental compensation on Local 

Municipal bodies/State Level Authorities for discharge of untreated 

wastewater into Ulsoor Lake. 

 

The copy of direction dated 18/11/2021 issued to KSPCB is appended as 

Annexure 2. 

 

4. In pursuance to Hon'ble NGT order dated 10/5/2019 in O.A No. 

325/2015 in the matter of Lt. Col. Sarvadaman Singh Oberoi Vs UoI, CPCB 

prepared Indicative Guidelines for Restoration   of   Stagnant    Water    

Bodies    and    uploaded    in    CPCB    website at 

https://cpcb.nic.in/NGTMC/Ind-Guidelines-RestWaterBodies-10062019.pdf

 on 10/06/2019. The indicative guidelines were also circulated to all States/ 

Union Territories (UTs) vide CPCB letters dated 18/6/2019 and 26/07/2019 

and requested all the States and UTs to submit the action plans for restoration 

of water bodies prepared in line with the Indicative Guidelines for Restoration 
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of Stagnant Water Bodies. 

Karnataka Tank Conservation and Development Authority vide email dated 

4/02/2021 informed that Karnataka Tank Conservation and Development 

Authority has been designated as the Nodal Agency for restoration of 

stagnant water bodies in the State of Karnataka. 

 

5. The information received from Karnataka State in compliance to the 

directions issued by the Principal Bench of Hon’ble NGT, New Delhi in O.A. 

No.606 of 2018 are as follow: 

 

i. Total number of Urban Local Bodies (UPBs) in Karnataka are 316. 

ii. As per the information provided by KSPCB, total solid waste 

generated in the State is approximately 11085 TPD. Out of this 6817 TPD is 

processed and it accounts for 61.5% of the total waste generated in the State. 

1250 TPD (11.2%) of the waste is landfilled and the gap in solid waste 

management is 3018 TPD, which is 27.2% of the waste generated in the 

State. 

iii. Door to door collection is initiated in 284 ULBs and in remaining 

ULBs door to door collection will be implemented by December 31, 2021. 

iv. Partial source segregation of waste is implemented in 144 ULBs 

and the remaining ULBs are to be covered by March, 2022. 

v.  217 Material Recovery Facilities (MRFs) are there in 204 

ULBs in the State with a combined capacity of 514 TPD, covering 64.5% of 

the ULBs. 

vi.  217 Plastic waste recycling units are there in the State with 

a combined capacity of 310 TPD in 204 ULBs, covering 64.5% of ULBs. 

vii. There are 216 composting units in the State with a combined 

capacity of 5834 TPD in 198 ULBs, covering 62.65% of ULBs. 

viii. There are 15 bio-methanation facilities in the State with a combined 

capacity of 68 TPD in 11 ULBs, covering 3.4% of ULBs. 

ix. 217 RDF facilities are there in the State with a combined capacity of 

215 TPD in 204 ULBs, covering 64.55% of ULBs. 

x. Karnataka state doesn't have Waste to Energy facilities. 600 TPD 

(11.5 MW) Waste to Energy plant is being built by BBMP and Karnataka 

Soumya
Typewriter
54



 

Page 17 of 22 
 

Power Corporation Ltd (KPCL) at Bidadi and 200 TPD plant by NTPCL at 

Dharwad City Corporation. 

xi. There are 52 landfill sites in the State in 52 ULBs with a capacity of 

2680245 Tonnes. There are 191 dumpsites in the State with 1.5 Crore tons of 

waste dumped at these sites. Bio mining is commenced in 15 dumpsites. All the 

dumpsites are to be cleared by the year 2023. 

xii. 8 Model Town/Cities and 90 Gram Panchayats have been identified 

in the State. 

xiii. Environment cell has been created in the State. 

xiv. The combined waste processing capacity in the State is 

approximately 6631 TPD which is about 60% of the generated waste. 

xv. City wise details have not been received from the State so far. 

 

6. Under National Water Quality Monitoring Programme (NWMP), 

Ulsoor Lake is monitored at two locations with Station Code 3593 - Ulsoor 

lake Near temple and Station Code 1388 - Ulsoor lake near training centre of 

fish breeding. Based on the water quality monitored during 2020 and 2021 

(up to August, 2021) both the locations are non- complying to the Primary 

Water Quality Criteria for Outdoor Bathing for all the 5 parameters viz, DO, 

pH, BOD, Fecal Coliform & Fecal Streptococci, notified under Environment 

(Protection) Rules, 1986. Water Quality data of Ulsoor Lake is appended as 

Annexure 3.”  

 

7. The Central Pollution Control Board (CPCB) had issued certain 

directions to the State Pollution Control Board to implement the same 

which was produced along with the report.   

„ 

8. We have received said to be an action taken report filed by the 

Environmental Officer, Bengaluru City East, Regional  Office of KSPCB 
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by way of an internal communication to the Member Secretary, KSPCB 

vide letter dated Nil, e-filed on 09.02.2022.   

 

9. The practice of producing the internal communication as action taken 

report by the regulators was deprecated by this Tribunal in several 

matters including in some matters where the Karnataka State  Pollution 

Control Board themselves had done the same mischief. They are 

expected to file the report signed by the concerned officer along with 

the notice or other proceedings issued as document to the report, 

instead of simply producing certain internal communication between 

the District Environmental Officer and the Member Secretary. 

 

10. When this was pointed out, the learned counsel appearing for the State 

Pollution Control Board submitted that he will take care of this aspect 

and this will not be repeated in future and he will file a proper report as 

directed by this Tribunal, for which, he want some more time. 

 

11. We are not satisfied with the manner in which the BBMP is acting for 

the purpose of protecting the environment.  The matter is pending from 

2016 onwards. Several types of irregularities in implementation of the 

Solid Waste Management Rules, 2016 and treatment of sewage or 

sullage generated within their jurisdiction have been found by the 

CPCB and SPCB. 
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12. It is also mentioned in the report submitted by the CPCB that the Under 

Ground Sewerage System (UGSS) has not been completed as 

undertaken by them and the slaughter houses are not properly 

functioning and they are not providing any mechanism for treating the 

waste generated before it is being discharged into the public drains 

which ultimately reaches the lake causing pollution.  

 

13. It is also seen from the report that in spite of several directions issued 

and steps taken, the water quality of the Ulsoor Lake has not improved 

as expected.  That shows the regulators including the BBMP has to 

travel a lot for the purpose of improving the water quality which is a 

primary responsibility of the State instrumentalities to protect the 

environment as contemplated under Article 48 A of the Constitution of 

India.  Non availability of fund or work burden is not an excuse for 

discharging their constitutional obligation of protecting the 

environment.  It is for the State Government to look into the gap of 

financial crisis of the local bodies in implementing the project and they 

will have to find out the solution for the same by providing financial as 

well as technical support in a timely manner.  Anything done out of 

time, after damage being caused to the environment, will not serve the 

purpose.  Wherever timely action is required, it will have to be ensured 

by the higher level officials of the State.   
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14. In O.A. No.606 of 2018, several directions have been issued in respect of 

the responsibility of implementation of these statutory obligations 

including implementation of the Solid Waste Management Rules, 2016, 

establishment of STPs and treatment of sewage generated within the 

local bodies.  But in spite of those aspects, the things are not happening 

to the expectation of the Tribunal and in the latest order passed by the 

Principal Bench in the above said case, after expressing its displeasure 

about the manner in which the review action is being undertaken by the 

Chief Secretaries, it was decided to call all the Chief Secretaries again 

and certain dates have been provided for that purpose. The Chief 

Secretaries of the States are also expected to review the action of 

implementation of the Solid Waste Management Rules, 2016 within 

their State and if there is any gap found, they are expected to intervene 

and coordinate with the respective officials and see that the gap is 

removed and implementation made smooth and effective.   That only 

shows the expertise of governance by higher level officials.   

 

15. However, considering the circumstances, we feel that some more time 

can be granted to the respective authorities to file their compliance 

report and also further action taken report in view of the directions 

issued by the CPCB by themselves as well as by the State Pollution 

Control Board and the remedial measures undertaken by the BBMP 
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(Lakes), BBMP and Executive Engineer, BBMP (Lakes) who is in charge 

of this lake to file their respective reports to this Tribunal and they are 

directed to file the same on or before 31.03.2022 by e-filing in the form 

of Searchable PDF/OCR Supportable PDF and not in the form of Image 

PDF along with necessary hardcopies to be produced as per Rules. 

 

16. The Joint Committee is also directed to inspect the area in question 

again and report about the deficiency in the implementation of the 

directions issued earlier and further recommendations regarding the 

action to be taken, fixing the responsibility of the officials who are 

expected to carry out those recommendations with certain time line, so 

that this Tribunal can consider those aspects and pass appropriate 

directions/orders in this regard. 

 

17. The Registry is directed to communicate this order to the official 

respondents and members of the Joint Committee, apart 

communicating this order to the Chief Secretary - State of Karnataka, 

Special Chief Secretary for Environment, Secretary for Municipal 

Administration, Revenue, Public Works Department and Irrigation and 

Chairman – Karnataka State Pollution Control Board by e-mail for their 

information and compliance of direction of filing their reports about the 

review undertaken by them and the nature of directions given by them 
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to resolve the issue permanently from their side.  They are also directed 

to file the respective reports at the higher level on or before 31.03.2022. 

 

18. For consideration of further action taken report and progress report, 

post on 31.03.2022. 

 
 

Sd/- 
Justice K. Ramakrishnan, JM 

 
 

Sd/- 
Dr. Satyagopal Korlapati, EM 

O.A. No.54/2016 (SZ), 
10th February, 2022. Mn. 
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THE REAL TIME ONLINE EFFLUENT MONITORING 

UNIT INSTALLED AT 02 MLD ULSOOR STP 

    

Sensors to be immersed into treated effluent    Display box 

 

 

   Effluent Parameters display 
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Timestamp
COD 

(mg/l)

BOD 

(mg/l)

COLOR 

(Hazen-

eq.)

pH(pH) TEMP. (C)
TSS 

(mg/l)
DO (mg/l)

AMMONIC

ALNITROG

EN (mg/l)

TN (mg/l)

27-12-2021 00:00 47.6 3.7 10.36 7.14 25.4 3.48 3.18 1.38 2.35

28-Dec-2021 00:15 45.3 5.5 9.06 7.15 24.9 2.35 2.39 2.01 2.27

29-Dec-2021 00:15 40.7 5 8.14 7.23 24.7 2.74 2.28 1.78 1.93

30-Dec-2021 00:15 30.4 3.3 6.08 7.2 24.7 3.67 2.38 4.04 8.85

31-Dec-2021 00:15 30.5 3.4 6.1 7.21 24.6 2.57 2.47 2.18 7.37

01-Jan-2022 00:15 31.4 3.5 6.28 7.16 24.5 2.44 2.53 1.2 2.11

02-Jan-2022 00:15 32.1 3.6 6.42 7.17 24.5 2.65 2.41 1.37 3.48

03-Jan-2022 00:15 32.5 4 6.5 7.13 24.5 3.49 2.16 3.38 1.96

04-Jan-2022 00:15 33.2 4.1 6.64 7.17 24.3 4.5 2.16 2.74 2.31

05-Jan-2022 00:15 34.3 4.4 6.86 7.15 24.6 5.1 2.49 1.72 3.61

06-Jan-2022 00:15 35.4 4.6 6.98 7.15 24.7 4.3 2.72 0.77 9.81

07-Jan-2022 00:15 35.4 4.7 7.08 7.24 24.4 5 2.83 0.75 2.43

08-Jan-2022 00:15 34.6 4.7 6.92 7.17 24.8 2.7 2.93 0.69 1.75

09-Jan-2022 00:15 36.9 4.8 7.38 7.15 24.5 3.23 2.45 1.48 3.1

10-Jan-2022 00:15 39 5.1 7.8 7.18 24.6 3.45 2.53 0.89 1.5

11-Jan-2022 00:15 35.6 4.7 7.12 7.16 24.7 2.51 2.25 2.68 2.29

12-Jan-2022 00:15 33.8 3.9 6.76 7.24 25.7 3.45 2.85 0.95 9.68

13-Jan-2022 00:15 34.3 4 6.86 7.14 25.9 2.5 2.81 1.84 3.72

14-Jan-2022 08:15 34.4 4 6.88 7.18 26.2 2.9 3.32 0.98 2.96

15-Jan-2022 08:15 35.6 4.3 8.96 7.2 25.4 2.44 2.38 0.89 2.31

16-Jan-2022 00:15 35.7 4.5 9.02 7.19 25.9 2.59 2.34 1.03 3.73

17-Jan-2022 00:15 34.1 4.5 8.82 7.17 25.9 3.67 2.61 2.16 2.18

18-Jan-2022 00:15 36.1 4.4 10.02 7.18 25.7 2.6 2.4 0.77 2.93

19-Jan-2022 00:15 35.7 4.6 8.76 7.17 25.6 3.57 2.26 1.29 3.22

20-Jan-2022 00:15 34.5 3.7 8.42 7.19 26.1 3.2 2.02 2.08 5.2

21-Jan-2022 00:15 35.4 3.6 7.76 7.2 26 3.12 3.07 0.92 3.3

22-Jan-2022 00:15 35.7 4 7.8 7.11 25.5 2.34 2.29 2.07 7.58

23-Jan-2022 00:15 34.9 4.3 12.84 7.13 25.6 2.41 2.38 0.89 2.86

24-Jan-2022 00:15 35.7 3.8 13.88 7.12 25.3 3.82 2.06 4.74 6.12

25-Jan-2022 00:30 35.4 5 14.08 7.14 25.1 3.2 1.82 1.87 2.07

26-Jan-2022 00:30 34.4 4.1 9.26 7.13 25.8 4.07 1.72 4.01 3.33

27-Jan-2022 00:30 35.6 4.1 10.66 7.13 25.7 2.33 1.68 1.56 2.58

28-Jan-2022 00:30 34.9 4.2 7.64 7.19 25.7 3.74 1.07 1.16 2.39

29-Jan-2022 00:30 35.1 4.9 10.22 7.11 26.1 2.68 -0.62 4.2 2.06

30-Jan-2022 00:30 35.4 4.2 11.54 7.05 26 3.91 -0.62 3.01 2.33

31-Jan-2022 00:30 35.5 4.1 8.6 7.06 25.6 2.13 -0.78 1.13 4.19

Durgaprasad.G

2MLD Ulsoor STP - Live:January - 2022
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Time stamp
COD 

(mg/l)

BOD 

(mg/l)

COLOR 

(Hazen-

eq.)

pH(pH) TEMP. (C)
TSS 

(mg/l)

DO 

(mg/l)

AMMONIC

ALNITROG

EN (mg/l)

TN (mg/l)

01-Feb-2022 00:30 36.1 4.6 8.76 7.06 26.3 3.01 -0.75 2.42 5.48

02-Feb-2022 00:30 35.4 4.2 14.02 7.06 26.3 2.59 -0.82 3.28 5.02

03-Feb-2022 00:30 34.7 4 9.08 7.04 26.5 2.68 0.13 0.92 2.78

04-Feb-2022 00:30 35.6 4.3 10.14 7.05 26.3 4.11 -0.83 4.41 2.26

05-Feb-2022 00:30 34.8 4.2 9.1 7.07 26.2 2.61 -0.81 4.74 2.06

06-Feb-2022 00:30 35 4.4 11.14 7.05 26.6 3.45 -0.69 1.53 2.22

07-Feb-2022 00:30 35.4 5 10.4 7.02 26.4 3.25 -0.81 4.75 7.02

08-Feb-2022 00:30 34.1 4.6 8.76 7.01 26.1 3.77 -0.83 1.93 2.34

09-Feb-2022 00:15 35.7 4 10.12 6.97 26.4 2.34 -0.25 1.52 2.65

10-Feb-2022 00:30 35.4 4.2 8.74 7.44 24.7 3.33 5.36 0.38 2.55

11-Feb-2022 00:30 34.3 4.6 9.08 7.04 26 3.01 1.4 1.27 2.12

12-Feb-2022 00:30 35.6 4.4 8.26 7.17 25.9 3.01 2.16 1.03 1.93

13-Feb-2022 00:30 34.4 4.6 8.44 7.07 26 2.59 2 4.19 2.49

14-Feb-2022 00:30 35.6 4.7 8.6 7.16 26.4 2.68 2.37 3.76 6.57

15-Feb-2022 00:00 35.7 4.6 9.96 7.15 26.3 4.11 1.97 3.16 2.54

16-Feb-2022 00:30 34.5 5 11.46 7.07 26.1 2.6 1.9 1.39 3.33

17-Feb-2022 00:30 35.4 4.8 9.7 7.09 25.9 3.21 1.59 1.48 2.58

18-Feb-2022 00:30 34.9 4.6 9.3 7.21 26.4 3 2.39 0.78 1.83

19-Feb-2022 00:30 35.1 4.7 9.56 7.17 26.1 3.48 1.25 2.3 2.01

20-Feb-2022 00:30 35.4 4.7 8.92 7.15 25.8 3.17 1.45 2.02 2.24

21-Feb-2022 00:30 34.1 4.5 10.26 7.17 26.5 4.02 1.55 1.98 3.72

22-Feb-2022 00:30 35.7 5.5 14.24 7.05 26.6 2.62 1.66 0.97 2.31

23-Feb-2022 00:30 35.4 5.3 22.02 7.14 26.7 3.14 1.33 1.33 3.19

24-Feb-2022 00:30 34.4 5.3 16.26 7.14 26.7 2.95 0.99 1.99 2.63

25-Feb-2022 00:30 36 4.4 7.74 7.05 26.3 2.81 1.3 1.09 1.36

26-Feb-2022 00:00 30.8 3.1 6.16 7.13 26.8 2.5 2.71 1.22 2.24

27-Feb-2022 00:15 31.1 3.1 6.22 7.09 26.7 2.5 3.14 1.07 9.81

28-Feb-2022 00:15 31.4 3.1 6.28 7.16 26.8 2.6 3.1 3.51 2.81

Durgaprasad.G

2MLD Ulsoor STP - Live: February - 2022
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Time stamp
COD 

(mg/l)

BOD 

(mg/l)

COLOR 

(Hazen-

eq.)

pH(pH) TEMP. (C)
TSS 

(mg/l)

DO 

(mg/l)

AMMONIC

ALNITROG

EN (mg/l)

TN (mg/l)

01-Mar-2022 00:15 31.9 3.1 6.38 7.15 26.6 2.6 2.09 2.52 2.35
02-Mar-2022 00:15 32.5 3.2 6.5 7.16 26.7 2.7 2.22 1.7 6.61
03-Mar-2022 00:15 32.1 3.1 6.42 7.08 26.3 2.7 2.1 0.73 3.89
04-Mar-2022 00:15 32.2 3.2 6.44 7.19 26.3 2.7 1.58 2.58 2.43
05-Mar-2022 00:15 45.2 3.2 9.04 7.16 26.4 6.4 1.04 2.21 2.1
06-Mar-2022 00:15 38.2 3.4 7.64 7.11 26.8 4.2 0.47 2.45 2.86

07-Mar-2022 00:15 34.7 3.2 6.94 7.1 26.6 3.3 -0.87 1.67 1.74
08-Mar-2022 00:15 32.6 3.2 6.52 7.06 26.8 2.7 -0.23 0.66 1.69

09-Mar-2022 00:15 32.3 3.3 6.46 6.95 26.4 2.5 -0.78 2.62
10-Mar-2022 00:15 33.8 3.3 6.76 7.06 27 3 -0.7 2.2 1.56
11-Mar-2022 00:15 49.7 3.4 9.94 7.05 26.9 7 -0.8 1.64 2.36

12-Mar-2022 00:15 31.9 3.2 6.38 7.04 26.6 2.5 -0.85 0.66 7.71
13-Mar-2022 00:15 32.4 3.2 6.48 7.15 26.6 2.7 3.08 2.65 2.38

Durgaprasad.G

2MLD Ulsoor STP - Live: March - 2022
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Exisitng Sewer network details inside Storm water drain in Ulsoor Lake Catchment

Total length of Existing sewer network inside Storm water drain in ulsoor lake catchment area is - 3.93KM 

Note: There is no space/land /buffer zone along the Storm water drain for above mentioned streaches hence the existing sewer line has 

laid inside SWD and If BBMP provides buffer zone/land along the storm water drain, the existing sewer network can be shifted out of 

the Storm water drain. 

Execukapheer
(wwM) 
OME 

3rcd Main Ror 

ONBWSSB 
Layout, 

anasawadi, lengali.riu 3 
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Format 

Aetion taken report of Madras Engineering Group 

SI Suggestion of the Joint Measures implemented Measures Time required for 

Committee in the yet to be implementing the 

report dt 10.08.2020 

To apply and obtain KSPCB authorities have approached this office regarding 

Consent (CFO) for obtaining NOC for Consent to Operate' 100 KLD STP at MEG applicable for 

implemented measures 

1 Not NA 

& Centre. On enquiring about the procedure to apply for NOC, a 

consent fee structure applicable to State/Central Govt 

discharge of effluents this 

under the Water Organization 
(Prevention & Control Undertaking/PSU's were handed over by KSPCB authorities. 

of Pollution) Act, 1974 However, no fee structure was conveyed for Defence /Non 
being built on 
AI Defence 

Industrial/Govt of India Agency. The said STP being built on Al Land. If any 

Defence Land, none of the listed fee structure is applicable to this consent fee is 

applicable for 

Defence Org. 

and emissions under the 

Air (Prevention & 

Control of Pollution) STP. Moreover, infrastructure being constructed on Al Defence 

Act, 1981 for operating Land is not liable to pay any fee on this account. In this 

& discharging of treated connection, HQ Karnataka & Kerala Sub Area letter No. 

sewage from KSPCB 19000/29/AMWP/STP/21-22/Q3W dated 4 Jan 2022 and KSPCB 

immediately. 

auth/policy 
letter on 

letter No. PCB/BCE/678/2021-22/1126 dated 01 Feb 2022 stating 

that case for waiver off consent fee for this org has been initiated 

same may 

please be 

by KSPCB is enclosed herewith for your info pl. provided 
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2 
complying 
To operate the ETP STP 100 KLD installed at MEG & Centre has been Work for 30 Apr 2022 

utilization of to the complying to the effluent discharge standards. A work for 

dischargeutilization of treated water from STP has been sanctioned for Rs. 

Standards and not with 4.98 Lakhs by HQ K&K Sub Area, Bangalore (copy enclosed). 

treated This will cater for utilizing the treated water of STP for 

effluent directly into Arboriculture and watering of MEGEPTA Golf Arena at MEG & Centre is 
storm water drain. Shall Centre. The work has already been tendered and commenced on | under 

lay a pipeline to|2008/114/E2 dated 2 Jan 2022. The expected date of completion progress. 

treated is 28 Aug 2022. However, work is expected to complete by 30 

with cascade Apr 2022. (Copy of Work Order enclosed). Copy of Work Order 

effluent treated water 

from STP 

discharge MEG & 

lay a 

dischargee 
sewage 
aeration system in enclosed). 
Wetland of Ulsoor It is also confirmed that flow meter and records of STP are 

Also to install properly maintained at MEG and Centre. Log books/documents

flow meter and maintain have been produced during the inspection by CPCB and KSPCB 
Lake. 

proper records of the officials from time to time. 

same. 

STP work 104 Weeks from the date of 
3 To and Pl refer this office letter No. 4001/18/E4 dated 22 Nov 2021 

propose 
has been Acceptance (Probable PDC: 

construct additional STP addressed to KSPCB (copy enclosed), where it has been clearly 

to treat additional 4200 mentioned that the info of 4.2 MLD sewage generated and 

KLD of domestic discharged into drains is farfetched. Sewage load of MEG & 

sewage generated from Centre is 1800 KLD out of which 100 KLD is under operation 

stop and 1200 KLD has been planned and under tender action. Details 

concurred Mar 2024) 
and under KLD 
tender action. 

MEG and 

discharging untreated of same is enclosed vide above referred letter 

sewage into UGD in 
time bound manner. 

(Soumebinha) 
AE (EA) 
ACE E (orth) 
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Headquarters 
Karnataka & Kerala Sub Area 

PIN-900493 

CIO 56 APO 

January 2022 19000/29/AMVP/STP/21-22/Q3W 

Karnataka State Pollution Control Board 

Regional Office, Bengaluru City East 

Nisarga Bhawan Floor 
Thimmaiah Road D Main 

Shiv anaga Bengaluru 560010 

NO OBJECTION CERTIFICATE FOR 'CONSENT TO OPERATE SEWAGE TREATMENT 

PLANT AT BANGALORE MILITARY STATION 

1 Please refer 

(a nis Headquarter letter No 19000/29/AMVWPISTP/21-22/Q3VW dt 11 August 

2021 (copy attached) 

(D his Headquarter ielter No 19000/29/AMWP/STP/21-22/03W dt 16 October 

2021 (coPy attacheu 

C nis Headquarter letter No 19000/29/AMWPISTP/21-22/0 3V dt 

20 December 2021 (copy allached) 

STPs are planned tor Bengaiuru Military Station in two phases le Phasa- Phase 

)and Phase-l is approved by integrated Headquarters of Ministry ot Delence Army) o' 31 

March 2020 after which planning for execution commenced immed ately 1he locat ons 

Selected are as uioer 

STP Locations pacit 
KLD NO 

(a)Feild Marshal Ceriappa Colony (Cublbon Road) 
(b)Marshall Earrack DRESO 

56 Coy ASC (SLpply (Cupbon Road) 
( 515 lech /Area 51h Milary anteen 

e515 Miilary vVirg o15 Mlitary anteen 
( Harisn Barrack&separatedFaniily ACCOmnoalion i515 

Military canteen 
(9 CMP Centre choal Neelasandara) 

hvannai pet Non Goinmiss1oned Officers (NCO) Col iry 

0)rang Battali9n Madras Engineer GroupP & Centre 

(5anaswad 
(6)Chaudhary Line & Arimy Digital Mapping Cen're iChik. 

Banaswad 
(0)Tarapore Ofticers Colony/Promenade Officers CulcmMEG 

Oficers Mess (PrCnenade Road) _ 
(m Bard Barracks (Uickenson Road 

andp UnriktSn Ofticer Enclave (Dickenson F ) 
0 9enor oCer lCy fDicKensoN ROad 
P ocps ticer Colony (Old Airport Road) 

(G) Rashtriya ITay Chaoi iNelisdndia
) Controler tetce cont iclora iROAd 

Vanaiel 'te Hony ViCIRoad 

J 

J 

J 

JU 

J0 

Ju 

U 

U Nieanee in (N .1aya Ea2a 
Saye Ihe anf Field iarshai Menekhsaw Enc velann's 
F0ad 

LTEE 
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ee structure tas beor xed to accord No Obection 
Cr t e C5e 

S 
S Is once agan 

reiterated that with regard to the prctsal 
O dA 

y 
Estaplishinients/Staticnsn Karnataka tak1ng prior consent& cepositng ees erore 

etonalising STPs It is once again intumated that Military Enineer Services s a 

not tor-profit Central Govt Dept under Ministry of Defence which provides assentia Ser ces 

to the Armed For ces & Defence Establishments 

Sent & operation of STPs and subsequent fee structure there S n0 prCSIO fop 

in view of the non-applicability of the fee structure being a no1-1mdustrial organi2a ion 

E requiernent ot payment of fees for establishment and running of STPs IS 101 justitied and 

may be urgently reviewed at your end 

ence, you are requested to issue No Objection Certificate tor apove mentiored sTPS 

winout any lee as this is a fransaction between two Govt Agencies (Centraal & State Govt) at 

the earliest 

6 A lavourable action is requE Sted please 

Yours faithfuily 

Shouvik Sen 

Colonel 

Colonel Quarteriasta 
for General Ofticer Cornmand ng 

Copy to 
Additional Chief Secretary (UDD) 

Govt of Kainataka 

Vikasa Soudha 

Bengaluru -5500D1 

BengaluTu VValer Supply & Sewage Board 

Cauvery Bhavan2Floor, K G Road 

Set.ialuru Karnataka 5oUO09 

HO DB Area (0 WKS) 

EG & entte 

T 0alurd 

CEt Bergaur 
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OE95T2i59 Garmson Engineer (North) 
T/64 Meanee Lines 0N029512669 

nDngA mes@nic in MEG& Centre 
Bangalore - 560 042 

4001/ E 4 22-Nov 2021 

The Environmental Officer 
Regional Office Hengaluru City East 
KSPC NiRarga havana" 
oor, 7" D' Man Thimmaiah Road 
Shivanagar, Hengaluru- 560 010 

NON COMPLIANCE UNDER THE PROVISION OF WATER (PREVENTIQN AND 
GONTROL OF POLLUTION) ACT 1974 AND AIR (PREVENTION AND 

CONTROL OF POLLUTION) 1981-REG 

Please refer the following- 

This office letter No 4001/11/E4dated 12 Aug 21 
This office letter No 4001/14/EA dated 30 Sep 21 

(a) 

(c) 
22/167 dated 26 Oct 21 

Karnataka State Pollution Control Board letter No KSPCB/RSEO/BNG-CITY/NPD/ 2021 

2 With refer to above letters, Sewage load calculation at MEG &Centre under GE (North) 
Bangaloe is as under 

S STP Remarks Septic 
Tank in Planned 

in KLD 

Area Total STP Off load to 
No Sewage 

Load in KLD KLD 
290 

running BWSSB 
Sewage line KLD 

100 TB-I 50 140 
670 Depot Bn 

Records, Cw 
and CICE 

900 Nil 500 400 

RC Line 300 NIL 250 50 300 
New TB-I 

TOTAL 
4 250 

1220 
300 NIL 250 50 

1790 100 1050 640 

SUMMARY 
1 Total Sewage load for MEG & Centre 
2 Offload to BWSSB Line 

Septic tank / Imhoff tanks 
STP under progress 

1.8 MLD 
1.0 MLD 
0.64 MLD 
1.22 MLD 

3. It is clear from above that Sewage Load of MEG& Centre is only 1800 KLD out of which 100 KLD 
STP is running at TB-I location & 1200 KLD, is under planning and soon to be established. So the info of 
4.3 MLD sewage generation & disposed into drains is farfetched. Furthermore, for the sewage we are 
disposing in BWSSB Sewage lines we are paying sanitary charges to the tune of 13 Lakhs every month. 

4. Further, where as the case for consent for establishment & operation fee structure, nowhere it is 
mentioned that Army Establishments/Stns in Karnataka has to take prior consent & deposit fees. It is 
intmated Military Engineer Services is a not-for-profit Central Govt. Dept under MoD who provides 
services to Armed Forces & Defence Establishments. Hence levying of fees in this case is not justified & 
the same should be reviewed. 

(Gulam Abbas, IDSE) 
EE 
Garrison Engineer Copy to 

Karnataka State Pollution Control Board For information please. 
Zonal office Bangalore city 
Nisarga Bhavana, 3 Floor 
7 'D' Main Thimmaiah Road 
Shivanagar, Bangalore - 560 010 

HQ K&K Sub Area 
PIN-900493 
CIO 56 APO 

For information please 

HQ, Commander Works Engineer (Army) 
101, Dickenson Engineer 
Bangalore - 560042 

For information please. 
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Garris T/64 Meanee Lines 

MEG& Centre 

Tele 25572669

Bangalore - 560042 

Jan 2022 

2008/|[L E2 
AGE B/R (MEG) 
AGE E/M (North) 

ADM APPROVAL: MINOR wORKS 2021-22 

1 ne rwg Adm Approval for minor works 2021-22 issued by HCQ K& K Sub Area 

de their letter No 19000/26/Q3W dt 28 Dec 2021 are fwd herewith for submission or 

DCS at the earliest please. 

a RSA/BAN/25/2021-22: Provn of pipelines and conneoted fittings tor reus 

(a) 
f treated STP water at TB-1 at MEG & Centre 

(b) KSA/BAN/26/2021-22: Provn of water storage and dranage facility for 

vehs washing pts at 22 RAJRIF MT Park at Banaswadi Mil Grn. 

(Sheela Devi G) 

AE (E/M) 
AGE Tech 
for Garrison Engineer 

Encls (As above) 

Internal 

E5 Sec 
For info and necessary action with a copy of above Adm Approval.

E8 Sec 
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ACTOR ORDER SHE K ORDER NO 01 (MEASURABLE 
ppx 82- 

Prachaniva Constructions, No 9A V. 

a Nilaya, Om Shakti Layout, Kanakagiri Post, 

under mentioned work at Bangalore as per terms and 

L (HAL) AND CERTAINk/M WORKS FOR TRPATCALORE" fy Four only) 

nditions under CA NO 

ondMMODATION FOR 02 x SAILORS AI TRIVEN 

oramavu, Bangalore-$60 043, will carry out the under mentionea GENB/72 O 
CELI 
AND CENTRE BANGALORE UNDIER (GE (NORTI) 

2021-2022 
PROVISION OF MARRIED 

TTRIVENI COMPLEX AT NAVAL LIAISON 

FOR TREATED STP WAWTER AT TB-1, MEG 

NORTH) 
BANGALORE" for Rs 48,27,658.54

USand Six hundred fifty eight and Paise Fifty Four only). 
(Rupees Forty Eight Lakhs Twenty Seven Thousand S 

PARTICULARS Auth: Garrison Engineer (North) Bangalore letter N 

1. 

2 galore letter No 8276/AEB dated Feh 2022. 

Provide all labour and materials required for neO PROVISION OF MARRIED ACCO AT NAVAL ACCOMMODATION FOR 02 x SAILORS AT TRIVENI 

CELL (HAL) AN CERTAIN 
COMPLEX AT NAVAL LIAISON 

D rials required for the full and entire completion of the work

E/M WORKS FOR 

TREATED STP WATER AT TB-1, MEG AND C 2 OF 2021-202 BANGALORE" all in accordance with CA NO GEND 
Time effect 80 Days 
(a) 
b) 
(c) 

Date of handing over of site 
Date of commencement of work 

02 Mar 2022 

02 Mar 2022 
28 Aug 2022 Date of eompletion

Financial effect 
(a) Present order Rs 48,27,658.54

Total 
Billed direct Measurable

Contract amount as adjusted 
by previous order 

(b) 

Rs 48,27,658.54 Rs 48,27,658.54 

Contract amount as adjusted upto 
including this order. 

c) 

6. Approvdd
5. Technically checked

(Sig 
Offg AGE (Contractr)of GE (N) Bangalore

(Sig 
Garrison Engineer(North)

7. Accepted

(Sig 
Contractor ér his agent holding power 

of attorney)

Case No: 8276 E8 
Garrison Engineer (North)

T/64, Meanee Lines 

MEG& Centre, Bangalore
- 560 042 

Mar 2022 
Distribution 4. Contractor

AGE E/M (North) Bangalore-42,

The Regional Labour Officer, "Shram Sadan'", 3" Main, lI Phase, Yeshwantpura, Bangalore-1. PCDA Bangalore (Through A0, GE (North) Bangalore). 2. AGE B/R (MEG) Bangalore-42

3. 
3. 

InteruSection/E5 SectionInternal
6. 
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